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2025 SCC OnLine SC 1196
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Peter Augustine v. K.V. Xavier, (B.R. Gavai, C.J. and Augustine George Masih, J.), 2025 SCC
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1206

Sanjay Prakash v. Union of India, (Abhay S. Oka and Ujjal Bhuyan, JJ.), 2025 SCC OnLine SC
1201

State v. Eluri Srinivasa Chakravarthi, (Pankaj Mithal and S.V.N. Bhatti, JJ.), 2025 SCC OnLine SC
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Atul v. Sau. Lakshmi, (Urmila Joshi-Phalke, J.), 2025 SCC OnLine Bom 1922
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1952

Bharat v. State of Maharashtra, (Anil S. Kilor, J.), 2025 SCC OnLine Bom 1939
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Bipin v. State of Maharashtra, (Nitin B. Suryawanshi and Pravin S. Patil, JJ.), 2025 SCC OnLine
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Meghalaya Education, Research & Training Service (Amendment) Rules, 2019

Meghalaya Right of Children to Free and Compulsory Education (Amendment) Rules, 2019
Meghalaya Excise (Amendment) Rules, 2018 (2)

Meghalaya Excise (Amendment) Rules, 2019
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Meghalaya Delegation of Financial Powers (Amendment) Rules, 2018

Meghalaya Delegation of Financial Powers (Amendment) Rules, 2019

Meghalaya Accounts Service (Amendment) Rules, 2019

Meghalaya Finance Service (Amendment) Rules, 2019

Meghalaya Delegation of Financial Powers (Amendment) Rules, 2019 (1)

Meghalaya Charcoal (Control of Production, Storage, Trade and Transit) (Amendment) Rules, 2019
High Court of Meghalaya Officers and Staff (Recruitment and Conditions of Service) Rules, 2019
High Court of Meghalaya Guest House Rules, 2019

Meghalaya Food Safety Officers&apos; Services Rules, 2018
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Jaintia Hills Autonomous District (Administration of Justice) Rules, 2016

Meghalaya Building and Other Construction Workers (Regulation of Employment and Conditions of
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Meghalaya Programme Implementation & Evaluation Service Rules, 2019
Meghalaya Food Security Rules, 2018

Meghalaya Food Security Rules, 2018 (1)

Meghalaya Food Craft Service Rules

Meghalaya Goods and Services Tax (Amendment) Ordinance, 2019

Meghalaya Goods and Services Tax (Amendment) Ordinance, 2019 (1)
Meghalaya Goods and Services Tax (Second Removal of Difficulties) Order, 2019
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Policy Documents [1]
Policy Documents [Telecom Infrastructure Policy, 2018 (Meghalaya)]
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